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Supreme Court [42]

A.S. Gopinath v. Designated Authority, (B.R. Gavai, C.J. and Sanjay Kumar and Joymalya Bagchi,
J1.), 2025 SCC OnLine SC 2405

Amar Atma Cold Storage v. Board of Revenue, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025
SCC OnLine SC 2421

Anoop Yadav v. Union of India, (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine
SC 5765

Anoop Yadav v. Union of India, (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine
SC 2391

B. Mothilal Ranka v. M. Manmohan, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 2423

Balu v. State of Maharashtra, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and Ahsanuddin
Amanullah, JJ.), 2025 SCC OnLine SC 2406

Bhawani Ram Jat v. State of Rajasthan, (Ahsanuddin Amanullah and Prashant Kumar Mishra, JJ.),
2025 SCC OnLine SC 2399

Chandan Singh v. Director of Consolidation, (Sanjay Kumar and Satish Chandra Sharma, JJ.), 2025
SCC OnLine SC 2397

Deepak Harishchandra Tembhurkar v. Prashant, (Manoj Misra and Vipul M. Pancholi, JJ.), 2025
SCC OnLine SC 2392

Glas Trust Co. v. Shailendra Ajmera, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine
SC 2419

Gujarat Urja Vikas Nigam Ltd. v. Green Infra Corporate Wind Ltd., (Sanjay Kumar and Satish
Chandra Sharma, JJ.), 2025 SCC OnLine SC 2398

Inderjit Singh Salwan v. Sanjit Singh Salwan, (Augustine George Masih and A.S. Chandurkar, JJ.),
2025 SCC OnLine SC 2422

Igbal Husain Anwar Husain Ansari v. State of Gujarat, (Dipankar Datta and Prashant Kumar Mishra,
JJ.), 2024 SCC OnLine SC 5764

Ispat Carrier (P) Ltd. v. Electrosteel Steel Ltd., (B.R. Gavai, C.J. and Ujjal Bhuyan, J.), 2025 SCC
OnLine SC 2408

Jaipur Development Authority v. Prabhati Lal, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2025
SCC OnLine SC 2420

Khushal Morarji Gada v. Vijay Kashinath Giri, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and
Ahsanuddin Amanullah, JJ.), 2025 SCC OnLine SC 2410

Kristal Vision Projects (P) Ltd. v. Union of India, (Sanjay Kumar and Satish Chandra Sharma, JJ.),
2025 SCC OnLine SC 2400

Lakshmamma v. V. Kempanna, (J.K. Maheshwari and M.M. Sundresh, JJ.), 2025 SCC OnLine SC
2393

Mansoor Ali v. State of Uttarakhand, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and Aravind
Kumar, JJ.), 2025 SCC OnLine SC 2412

Municipal Corpn. v. Laxmi Narain, (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC
OnLine SC 2426

Munna Rajak v. Ranjeet Singh, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and Satish Chandra
Sharma, JJ.), 2025 SCC OnLine SC 2411
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Nagaraj v. HM. Shivanandaswamy, (J.K. Maheshwari and M.M. Sundresh, JJ.), 2025 SCC OnLine
SC 2394

Neeraj Kumar v. SEBI, (B.R. Gavai, C.J. and Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 2407

Parsu Ram v. Director of Consolidation, (Sanjay Kumar and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 2396

Phalodi Accident, In re, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 2428
Pradeep Mittal v. State of U.P., (N. Kotiswar Singh and Manmohan, JJ.), 2025 SCC OnLine SC 2424

Ram Dayal Prajapati v. State of U.P., (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC
2415

Rampat Azad v. Union of India, (B.R. Gavai, C.J. and Ujjal Bhuyan, J.), 2025 SCC OnLine SC 2409
Sachin Singh v. State of U.P., (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 5763
Sachin Singh v. State of U.P., (B.R. Gavai and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 2390

Sanjay Kumar Bindola v. State of U.P., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 2395

Sanjay Kumar Gupta v. State of Chhattisgarh, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and
Ahsanuddin Amanullah, JJ.), 2025 SCC OnLine SC 2404

Sanjay Tiwari v. Yugal Kishore Prasad Sao, (K. Vinod Chandran and N.V. Anjaria, JJ.), 2025 SCC
OnLine SC 2427

Sant Ram v. State of U.P., (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 2416

Sarish Mittal v. Nipan Bansal, (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC OnLine
SC 2418

Sarwan Singh v. Jaswant Singh, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC
2417

Shambhu Yadav v. State of Bihar, (Sandeep Mehta and Prasanna B. Varale, 1J.), 2025 SCC OnLine
SC 2403

Sriprakash Singh v. Learned Consolidation Commr., (Sandeep Mehta and Prasanna B. Varale, JJ.),
2025 SCC OnLine SC 2402

State of Maharashtra v. Mohd. Afzal Mohammad Sharif, (Sanjay Kumar and Satish Chandra
Sharma, JJ.), 2025 SCC OnLine SC 2425

Swami Nath Tiwari (Dr.) v. Dr. Abha Rani, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and
Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC 2413

Tejas Khandhar v. Bank of Baroda, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC OnLine SC
2414

X10 v. Rakhinth, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2401

Allahabad High Court [61]
Aakash v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7342
Abhishek Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7343
Abhishek Tiwariv. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9401
Abrar Khan v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 7346
Aditya Singh v. State of U.P., (Kshitij Shailendra, J.), 2025 SCC OnLine All 7357
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Akash Kumar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7337
Akhlakh Ahmad v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 7321

Anand Kumar v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC OnLine
All 7366

Anas Ahmad Pasha v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7332
Anil Kumar v. Mohit Gupta, (Ajit Kumar, J.), 2024 SCC OnLine All 9413

Ashok Kumar Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7347

Ashok Yadav v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7362

Atul Pandey v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7352

Awadh Bihari v. Sandhya, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 9412

Brijesh Kumar v. Ramhit Yadav, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 9410
Chetram v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7325

Deepanshu Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 7334
Dinesh Chand Mishra v. Rajesh Yadav, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 9405
Hanuman Prasad v. Sunra Devi, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 9408
Harvansh v. State of U.P., (Kshitij Shailendra, J.), 2025 SCC OnLine All 7358

Haseen Ahmad v. Rahil Ahmad Siddiqui, (Ajit Kumar, J.), 2024 SCC OnLine All 9406

Indrajit Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7354

Intsar Ahmad v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7348

Janjali v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9414

Kallu Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7336
Krishna Chandra Saroj v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9403
Krishna Kumar Sahu v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 7329
Mahesh Pal v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7324

Manoj Kumar Mishra v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7359
Musafir v. Hari Ram Yadav, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 9411
Narendra Kumar v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7356

Narendra Kumar v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7360

Naveen Jaat v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7327

Nisha v. Settlement Officer of Consolidation, (Chandra Kumar Rai, J.), 2025 SCC OnLine All 7363
Nishat Fatma v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7353

Niyaz Ahmad v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 7323
Pradeep Gupta v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7328

Pradeep Kumar v. State of U.P, (Manish Mathur, J.), 2025 SCC OnLine All 7355

Preetam Pasi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7345
Rabia v. Abdul Shareef, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 9407

Raj Kishor Patel v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 7330
Rajaram v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 7340

Rajkishor v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 7341

Rajkumari v. Arun Kumar Dixit, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 9402
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Rakesh Tyagi v. State of U.P., (Rajiv Lochan Shukla, J.), 2025 SCC OnLine All 7322

Rama Devi Medical Centre (P) Ltd. v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine
All 7361

Ramashray Tiwari v. State of U.P., (Neeraj Tiwari, J.), 2025 SCC OnLine All 7364
Rammika Singh (Dr.) v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7351
Rohan Anand v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9404
Sachin Chauhan v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7335

Sahb Deen v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7350

Sajid Ali v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7333

Santosh Pati Tripathi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All
7344

Saroja Devi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7339

Uma Devi v. Project Implementation Unit National Highway Authority of India, (Rohit Ranjan
Agarwal, J.), 2024 SCC OnLine All 9415

Vasim v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2025 SCC OnLine All 7365
Vikrant Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7349

Vineet v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7326

Vinjendra Singh v. Ambika Devi, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 9409
Vishal Gond v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7338

Vishnuji v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7331

Andhra Pradesh High Court [22]
Battala Ramesh v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 3809
Boddu Nagendra v. State of A.P., (Subhendu Samanta, J.), 2025 SCC OnLine AP 3804
Chintala Murali v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3797

CISF v. Kudipudi Suri Babu, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2025 SCC
OnLine AP 3808

Guttala Sridhar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3793
Kanchi Ramu v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3810
Kappala Sathish v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3799

Kenchattahalli Appaji Gowda Srinath v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine
AP 3798

Krupasindu Sisha v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3801

Kundheti v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3792

Manikala Dhandu Mari v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3796

P V Saradha Devi v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 3811
Poluru Srinivasulu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3803

Putti Seetharavamma v. Bellamkonda Venkaiah, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 3806
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Meenal Jain (Dr.) v. Vijay Pillay, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 10595

Mohd. Jafar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10559

Mohd. Mumtaaj v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 10602
Mukesh Kumar Verma v. Naidunia, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 10606

Mulari Yadav v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
10613

Nisha Tiwari v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
10616

Nishigandha Thaware v. Avinash Thaware, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh
10588

Nitu Srivastava v. Bar Council of India, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 10596
Omprakash v. Brijesh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 10544

Panchuram Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10564
Pankaj Agrawal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10582
Pankaj Choudhary v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10577
Pawan Sonwani v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10579

Purnank Dongare v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh
10609

Purushottam Madankar v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh
10551

Rahul Nirala v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10558
Rahul Sahu v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 10563

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974697

-16 -

Rajendra Kumar Vaid v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 10593

Rajkumari Kindo v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 10545

Ramnath Gond v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10570
Ranjita Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10562

Rekha Pandey v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 10546

Rohit Kumar Baghel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 10592

Saif Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 10605

Sanjeet Mahaldar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh
10569

Shailendra Dhruw v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10581
Somnath Soni v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10565

State of Chhattisgarh v. Amit Kumar Bharadwaj, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.),
2025 SCC OnLine Chh 10589

State of Chhattisgarh v. Anil Kumar Pandey, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh
10541

State of Chhattisgarh v. Somdeo Suryawanshi, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 10547

Sudershan Singh Sidar v. Govind Vaishnav, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh
10555

Sufiyan Quraishi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10566
Sunita Finlease Ltd. v. Charan Sahu, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 10542
Sunita Tiwari v. Ashok Tiwari, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10549

Surendra Kumar Dadsena v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh
10583

Surju Dugga v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10574

Tejal Belchandan v. Medical Counselling Committee (MCC), (Ramesh Sinha, C.J. and Bibhu Datta
Guru, J.), 2025 SCC OnLine Chh 10599

Vikram Meher v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10567

Vinod Kumar Sharma v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh
10597

X35 v. State of Chhattisgarh, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 2025 SCC OnLine
Chh 10540

Yogesh Ramteke v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10557

Delhi High Court [14]

Abdul Rashid Sheikh v. NIA, (Vivek Chaudhary and Anup Jairam Bhambhani, JJ.), 2025 SCC
OnLine Del 8293

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002974883

-17 -

Afsar Ali v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 8298
Deepak v. State, (Rajneesh Kumar Gupta, J.), 2025 SCC OnLine Del 8290

Directorate of Revenue Intelligence v. Harpreet Singh, (Sanjeev Narula, J.), 2025 SCC OnLine Del
8292

Harmanjeet Singh v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 8297
Krishna Nand Tiwari v. State, (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 8289

Mohd. Asif Siddiqui v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 8295
PJv. State (NCT of Delhi), (Amit Mahajan, J.), 2025 SCC OnLine Del 8287

Prithviraj Daukiya v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del
8286

Sarvan Kumr Singh v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 8299

Shahida Parveen Clayton v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del
8294

Shiv Kumar v. State, (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 8291

Shree Balajee Enterprises v. Mahashian Di Hatti (MDH) (P) Ltd., (Girish Kathpalia, J.), 2025 SCC
OnLine Del 8288

Tushar Sharma v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 8296

Gujarat High Court [16]
Alpeshbhai Ramanlal Prajapati v. Union of India, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 4835
Anjuben Rameshbhai Vaniya v. State of Gujarat, (Vimal K. Vyas, J.), 2025 SCC OnLine Guj 4834

Bachpan Bachao Andolan v. State of Gujarat, (Sunita Agarwal, C.J. and D.N. Ray, J.), 2025 SCC
OnLine Guj 4847

Bhagvatiben Harilal Hadiya v. State of Gujarat, (Vimal K. Vyas, J.), 2025 SCC OnLine Guj 4846
Bharatkumar v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 4838

Deva Jetha Kodiyatar v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 4843
Jenish v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 4845

Kirankumar Hasmukhlal Marwala v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj
4844

Kishanbhai Harshadbhai Tadvi v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 4842

Mansukhbhai Khimabhai Devrabhai Kodiyatar v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC
OnLine Guj 4840

Nehaben Dhaneshbhai Patel v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 4839
Prabhubhai Chamnaji Purohit v. Union of India, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 4836

Rameshbhai Bhavanbhai Rathod v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj
4832

Shahnavaz Rafikbhai Katariya v. Tejmal, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 4833
Shailesh Babulal Bhatt v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 4837
Thakor Shailesji Rajuji Popatji v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 4841
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Himachal Pradesh High Court [46]
Ambika Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5262
Anil Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5259
Ankita Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5253
Arvind Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5280
Basant Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5260
Bhagat Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5276
Deep Kumar (Dr.) v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5288
Deep Ram v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5272
Deepa Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5289
Govind Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5282
Hemank Kapil v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5281
Hoshiar Singh v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5255
Jitender Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5251
Krishan Lal v. Devi Ram, (Satyen Vaidya, J.), 2025 SCC OnLine HP 5294
Lajja Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5290
Lajwanti v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5256
Laxmi Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5274
Manisha Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5261
Mathura Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5267
Maya Ram Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5268
Megh Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5269
Nanak Chand v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5270
Prittam Chand v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5286
Rahul Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5287
Ramesh Chand v. State of H.P., (Ranjan Sharma, J.), 2025 SCC OnLine HP 5293
Ranjit Kumar v. Kanta Devi, (Satyen Vaidya, J.), 2025 SCC OnLine HP 5295
Ravi Kant v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5278
Rekha Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5285
Sanjeev Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5263
Sat Pal v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5275
Seema Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5258
Shakuntla Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5291
Sheela Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5264
Sher Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5271
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Sushil Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5284
Thakur Construction v. State of H.P., (Bipin Chander Negi, J.), 2025 SCC OnLine HP 5250
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Maharashtra District Planning Committees (Conduct of meetings) (Amendment) Rules, 2018
Maharashtra Country Liquor (Amendment) Rules, 2018

Maharashtra Land Revenue (Disposal of Government Lands) (Third Amendment) Rules, 2018
Maharashtra Employees of Private Schools (Conditions of Service) (First Amendment) Rules, 2018

Maharashtra State Human Rights Commission (Recruitment and General Service
Conditions)(Amendment) Rules, 2018

Maharashtra Public Universities (Emoluments, Tenure and Terms and Conditions of Service of the
Director of Students&apos; Development) Uniform Statute, 2018

Maharashtra Public Universities (Convocation) Uniform Statute, 2018

Maharashtra Public Universities (Conferment of Honorary Degrees and Academic Distinctions)
Uniform Statute, 2018

Maharashtra Public Universities (Emoluments, Tenure and Terms and Conditions of Service of the
Director of National Service Scheme) Uniform Statute, 2018

Maharashtra Public Universities (Nomination of students from National Service Scheme, National
Cadet Corps, Sports and Cultural activities on Students&apos; Council) Uniform Statute, 2018

Maharashtra Public Universities (Functions and Duties of Students&apos; Council in University,
Colleges and Recognized Institutions) Uniform Statute, 2018

Maharashtra Public Universities (Procedure for Conduct of Business of Meetings of Students&apos;
Council in University, Colleges and Recognized Institutions) Uniform Statute, 2018

State Notifications [23]

Andhra Pradesh [Amendment to the Andhra Pradesh State Judicial (Service and Cadre) Rules, 2007
G.0. Ms. No. 38]

Andhra Pradesh [Andhra Pradesh (Levy and collection of External Development Charges) Rules,
2025 G.O. Ms. No. 211]

Assam [Assam Goods and Services Tax Act Notification eCF No. 703778/234]
Assam [Assam Goods and Services Tax Act Notification eCF No. 703788/312]
Assam [Assam Goods and Services Tax Act Notification eCF No. 703788/327]
Assam [Assam Goods and Services Tax Act Notification eCF No. 703788/328]
Assam [Assam Goods and Services Tax Act Notification eCF No. 703788/331]

Bihar [Patna High Court (Recruitment, Selection, Appointment and other conditions of Service of
Court Managers of Patna High Court) Rules, 2025 Noti. No. X-04-2025/A.D.(Rules) 2674(R)]

Chandigarh [Chandigarh Litigation Policy 2025 Noti. No. 10695-Judicial-2025/13879]

Chhattisgarh [Amendment in Chhattisgarh Gau Seva Commission Rules, 2005 Noti. No. E-
98568/RULE/454/2025]

Delhi [Amendment in Delhi High Court Rules and Orders Noti. No. 77/Rules/DHC]
Delhi [Amendment in High Court Rules and Orders Noti. No. 78/Rules/DHC]
Delhi [Amendment in Delhi High Court (Original Side) Rules, 2018 Noti. No. 79/Rules/DHC]

Delhi [Administrative Officer/Assistant Assessor and Collector Recruitment Regulations, 2024 F. No.
7(160)/DDLB-111/2025/CDNo. 021772781/5869]

Haryana [Punjab Village Common Lands (Regulation) Haryana Second Amendment Rules, 2025
Noti. No. S.0. 75/P.A.18/1961/S.15/2025]
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Haryana [Haryana Electronic Processes (Issuance, Service and Execution) Rules, 2025 Noti. No.
12/264/2019-4HG-1V(1)]

Haryana [Haryana (e-Sakshya) Management Rules, 2025 Noti. No. 16/7/2025-3HC]

Ladakh [Ladakh Administration Deputy Chief Education Officer / District Education Planning
Officer/Principal Hr. Sec. School/HOD DIET, in Ladakh School Education Department,
Recruitment Rules, 2025 Noti. No. S.O. No. 108]

Ladakh [Union Territory of Ladakh Registration of Contractors Rules, 2025 Noti. No. S.0. 107]
Ladakh [Ladakh Sports Council (Subordinate) Service Recruitment Rules, 2025 Noti. No. S.0. 94]

Maharashtra [Secretary, Group B (Gazetted) in the office of Stage Performance Scrutiny Board, under
the administrative control of the Tourism and Cultural Affairs Department (Recruitment) Rules,
2025 Noti. No. SPB-2021/CR-09(Part-3)/Sanka-1]

Rajasthan [Rajasthan Technical Education Subordinate Service (Amendment) Rules, 2025 Noti. No.
G.S.R. 83]

West Bengal [Notification No. 1068-F.T.]
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